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 running  on  hand-to-mouth  |  basis  and
 actually  facing  threat  of  closure  dur-

 ing  the  busy  agricultural  season,  The
 situation  is  serious  enough  to  call  for
 immediate  action  of  the  Government.
 I,  therefore,  urge  upon  the  Govern-
 ment  to  move  quickly  in  the  matter.

 I  would  request  the  Minister  of  Par-
 liamentary  Affairs  to  bring  it  to  the
 notice  of  the  Minister  concerned  and
 according  to  the  practice  now  evolved,
 they  have  to  repiy  to  us.

 4.7  hrs.

 MOTION  OF  THANKS  ON  THE
 PRESIDENT’S  ADDRESS—Contd.

 MR.  DEPUTY-SPEAKER:  We  will
 take  up  the  Motion  of  Thanks  on  the
 President’s  Address  and  continue  the
 debate.  Shrimati  Ahilya  Rangnekar
 may  continue  her  speech.

 SHRI  G.  M.  BANATWALLA  (Pon-
 nani):Yesterday  I  raised  a  point  about
 my  amendment  for  clemency  to  Mr.
 Bhutto.  I  am  happy  _  that  the  hon.
 Speaker  has  admitted  it.

 MR.  DEPUTY-SPEAKER:  He  may
 move  it.

 SHRI  G.  M.  BANATWALLA:  I  beg
 to  move:

 That  at  the  end  of  the  motion,  the
 following  be  added,  namely:—

 “but  regret  that  the  Address  fails
 to  appeal  to  the  President  of  Pakis-
 tan  for  clemency  tn  Mr.  Zulfiqar  Ali
 Bhutto  sentenced  to  death  in  accor-
 dance  with  both  the  popular  feeling
 within  our  country  and  the  world
 Opinion.”  (394).

 MR.  DEPUTY:  SPEAKER:  Shrimati
 Ahilya  Rangnekar  may  continue  her
 speech.

 श्रीमती  प्रिया  पो  ०  रोग नेकर  (बम्बई  उत्तर-
 मध्य)  :  उपाध्यक्ष  महोदय,  कल  मैंने  अ्रपने  भाषण  में
 बताया  था  कि  हमारी  7ग्रीकल्बरल  एकॉनोमी  में  कैसा
 क्राइसिस  है  कौर  कन्ज्यूमस  प्राइस  इन्डेक्स  भी  कैसे  बढ़
 रहा  है।  इस  का  इस  ग्र भि भाषण  में  कोई  जिक्र  नहीं  है
 लेकिन  यह  कहा  गया  है  की  स्माल  स्केल  इंडस्ट्रीज  की
 तरफ  हम  देख  रहे  हैं  भौर  उस  से  काफी  एम्लायमेंट
 बढ़  जाएगा  कौर  उसका  शभ्रच्छा  असर  हमारी  इकोनामी

 Address

 पर  पड़ेगा  ।  कहते  तो  थे  यह  हैं  लेकिन  जब  पालिसी
 अमल  में  लाते  हैं  तो  हम  यह  देख  रह  हैं  कि  राज  भी
 मल्टी  नेशनल  को  सब  सुविधाएं  मिलती  हैं।  महाराष्ट्र  में
 बम्बई  में  जो  47  लाइसेंस  दिये  गये  हैं,  उन  में  से  37
 लाइसेंस  बिग  इण्डस्ट्रीयलिस्ट्स  कौर  मलटी  नेशनल
 को  दिये  गये  हैं।  इस  तरह  से  राज  इंडस्ट्री  को  बढ़ाने
 के  लिये  जो  भी  लाइसेंस  मिलता  है,  वह  राज  भी  बड़े
 लोगों  को  ही  मिलता  है  |  इतना  ही  नहीं,  इन  लोगों  को
 सहूलियतें  देनें  के  लिए कौर  भी  चालबाजी  शुरू  की  है।

 उपाध्यक्ष  महोदय,  उन्होंने  उपना  धंधा  बांटना
 शुरू  कर  दिया  है  ।  उन्हों  ने  इलेक्ट्रोनिक्स  की  फैक्ट्री
 चार  हिस्सों  में  बांट  दी  है और  बांट  कर  कहते  हैं  कि  यह.
 हमारी  छोटी  इंडस्ट्री  है  ।  हमारे  यहां  पालियामेंट  के
 मेम्बर  श्री  डी0  डी0  देसाई  हैं  ।  उन्होंने  भी  अपना
 कारखाना  बन्द  कर  दिया  है  श्लोक  उस  की  जगह  पर
 तीन  चार  यूनिट  श्र  रहे  हैं।  इस  तरह  से  कारखानों  को
 डिवाइड  करने  का  तरीका  चल  रहा  है  |  इस  तरह  से
 वे  लोग  मुनाफाखोरी  करने  के  लिये  ये  सब  सुविचारों
 का  फायदा  उठा  रहे  हैं।  हमारे  इंडस्ट्री  मिनिस्टर  के
 बहुत  बयान  कराते  हैं  लेकिन  उन  पर  प्रैक्टिस  में  कुछ  नहीं
 होता  है  ।  इस  की  तरफ  सरकार  को  ध्यान  देना  चाहिए
 झगर  इस  पर  ध्यान  नहीं  दिया  जाएगा  तो  वही  पुराना
 तरीका  हो  जाएगा  और  इस  से  डिस् पे रिटी  श्राफ  इंकम
 बढ़ती  रहेगी  ।

 श्राप  रिजर्व  बैंक  की  रिपोर्ट  देखें  ।  उस  में  लिखा  है
 कि  प्रोडक्शन  कास्ट  बढ़  रही  है  और  किंग  क्लास  क
 बेलिज  कम हो  रहे  हैं,  उन  की  तनख्वाह  कम  हो  रही  है  |
 कारखाने  वालों  का  मुनाफा  बढ़  रहा  है  |  वे  लोग  नयी
 मशीनें  ला  रहे  हैं  जिससे  भ्रनएम्पन्ायमेंट  बड़  रही  है

 में  एक  खास  बात  की  ओर  भी  बाप  का  ध्यान
 दिलाना  चाहती  हूं  ।  औरतों  के  बारे  में  बहुत  डिस्क्रिमि-
 नेशन  हो  रहा  है  7  नयी  नयी  मशीनें  ला कर  हमारी  औरतों
 को  बेकार  बनाया  जा  रहा  है  ।  इकबाल  वेजिज  एक्ट  के
 होते  हुए  भी  औरतों  को  इकुअल  वेजिज.  नहीं  मिलते  हैं  1
 हम  ने  महाराष्ट्र  में  देखा  है  कि  वहां  एम्प्लॉयमेंट  गारन्टी
 स्कीम  है,  लेकिन  वहां  महिलाओं  को  इक़बाल  तेज  नहीं
 मिलते  हैं।  हम  अगर  कहते  हैं  तो  कह  दिया  जाता  है  कि
 हम  कोशिश  कर  रहे  हैं।  कोशिश  क्‍या  की  जाती  है  ?
 जानबूझ  कर  उन  को  सेकेंड  ग्रेड  में  रखा  जाता  है  ।
 ग्रुप  इस  चिल्ड्रन  इयर  में  उन  की  माताओं  की  मदद  नहीं
 करेंगे,  महिलाओं  की  मदद  नहीं  करेंगे  तो  इस  इयर  का
 कुछ  नहीं  होने  वाला  है  ।  हमारे  प्रेजीडेंट  साहब  ने  अपने
 भाषण  में  महिलाओं  की  तरफ  कोई  ध्यान  नहीं  दिया  है

 हमारे  मिनिस्टर  ने  एक  कान्फ्रेन्स  बतायी  थो  कि
 बुकिंग  वीमेंस  के  बारे  में  कुछ  करें  गे।  मैं  श्राप  को  बता  ती

 हूं  कि  हमारी  विंग  वीमेंस  की  क्या  हालत  है।  उनके
 प्राफिसिज  में  पीने  के  पानी  शौर  दूसरी  सुविधाओं  का
 कोई  इंतजाम  नहीं  है  ग्रेड  वगैरह  की  वात  तो  दर
 इन  चीजों  का  इंतजाम  भी  हमारी  बुकिंग  वीमेंस  के  लिए
 नहीं  हो  पा  रहा  है  1  दूसरे  किंग  वीमेंस  के  ग्रेड  में
 जो  डिस्क्रिमनेशन  किया  जाता  है,  ह: 1:  का  क्या  होगा,
 इस  का  जिक्र  प्रेजीडेंट  साहब  को  करना  चाहिये  जो  कि
 उन्हों  ने  नहीं  किया  ।  सब  जगह  एयर  होस्टेस  को  मैरिज
 करने  का  भास्कर  है  लेकिन  हमारे  मिनिस्टर  कहते
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 हैं  कि हम  उन  को  मैरिज  करने  का  अधिकार  तो  देनें
 बाले  हैं  लेकिन  बच्चा  पैदा  करने  का  नहीं  ।  एक  बच्चा
 पैदा  होने  के  बाद  और  झगर  35  साल  की  हो  जाएंगी
 तो  उन  को  काम  से  निकाल  दिया  जाएगा।  यह  डिस्क्रिमि-
 नेशन  हम  नहीं  होने  देंगे  ।  औरतों  के  बारे  में  यह  सब  जगह
 डिस्क्रिमिनेशन  होता  है।  दूसरी  जगहों  पर  ऐसा  नहीं  होता
 है।  भाप  अपनी  पालिसी  को  ठीक  करिये  नहीं  तो  मल्लाहों
 को  भी  ग्रुप  से  लड़ना  पड़ेगा  1  यह  मैं  अप  को  बता  देना
 चाहती  हूं  ।

 एक  बात  मैं  आप  के  सामने  एजुकेशन  के  बारे  में
 रखना  चाहती  हूं  ।  प्रेजीडेंट  साहब  ने  कहा  है  कि  एलीमेंट्री
 एजूकेशन  को  बढ़ाना  चाहिए  लेकिन  यूनिवर्सिटी  एजूकेशन
 को  रे स्ट्रिक्ट  करना  चाहिये  क्‍योंकि  यूनिवर्सिटी  ग्रेजुएट्स
 बहुत  हो  गये  हैं  1  यह  गलत  बात  है  ।  हमारे  देश  में
 यूनिवर्सिटी  एजुकेशन  कितने  लोग  लेते  हैं  ?  भ्रमर  श्राप
 झांकने  देखेंगे  तो  पायेंगे  कि  हिन्दुस्तान  में  हजार  में  दो
 पाकिस्तान  में  हजार  में  चार,  चाइना  में  हजार  में  तेरह
 धौर  अमेरिका  में  हजार  में  चालीस  लोग  यूनिवर्सिटी
 एजकशन  लेते  हैं।  हमारे  यहां  से  पाकिस्तान
 में  ज्यादा  लोग  युनिवर्सिटी  एजकेश्न  लेते  है  1
 बाप  हजार  में  केवल  दो  को  यूनिवर्सिटी  एजुकेशन
 देते  हैं  ।  यूनिवर्सिटी  एजुकेशन  को  आप  बढ़ाना
 बन्द  कर  देंगे  तो  एलीमेंट्री  एजुकेशन  बढ़ाने  म भध्राप  का
 हाथ  कैसे  लगेगा  ?  क्‍या  बाप  का  एलीमेंट्री  एजुकेशन
 बढ़ाने  का  यह  तरीका  है  ?  आप  को  एलीमेंट्री  एजुकेशन
 भी  नहीं  बढ़ती  है  क्योंकि  जन  बच्चो ंको  खाने  को  नहीं
 मिलता  है,  वे  पड़ने  नहीं  जाते  हैं।  ग्राम  श्राप  उनको
 सारी  सुविधाएं  नहीं  देंगे  तो इस  मामले  में  भी  कुछ  होने
 वाला  नहीं  है।  इस  बारे  में  भी  कोई  जिक्र  इस
 भाषण  में  नहीं  है  ।

 इस  भाषण  में  कम्यून  राइट्स  और  परिजनों  पर
 श्रत्यचार  के  बारे  में  कुछ  नहीं  कहा  गया  है  ।  इस  बारे  नें
 कौर  बहुत  से  सदस्यों  ने  बहुत  कुछ  कहा  है,  इसलिए
 में  उसे  दोहराना  नहीं  चाहती  हुं  ।  लेकिन  मैं  विदेश  नीति
 के  बारे  में  कुछ  कहना  चाहती  हूं  ।  इस  में  लिखा  गया  है  कि
 हमारी  नीति  गटनिरपेक्षता  की  है  लेकिन  हमारी  और
 अमरीका  की  विचारधारा ों  में  कई  मौलिक  समानताएं
 है  1  यह  डहजरस  ख्याल  है  1  श्राप  क्या  मौलिक  समानता
 अमरीका  और  अपने  में  देखते  हैं  -  कभी  तक  ग्र मरी का
 की  नीति  यही  रही  है  कि  दुनिया  में  इम्पीरियलिस्ट
 पावर्ज  का  कब्जा  हो  ।  एशिया  में  वह  इसी  नीती  का
 अनुसरण  कर  रहा  है  ।  इस  वास्ते  यह  एक  डेंजरस
 प्रैक्टिस  2  शर  इस  को  आप  को  छोड़  देना  चाहिये  ।
 इस  के  चलते  आप  की  नीति  गुट  निरपेक्षता  की  नीति
 नहीं  रह  सकती  है  !  इस  के  माने  तब  यह  होंगे  कि  हम
 भ्रम रिकी  कैम्प  में  जा  रहें  हैं।  श्राप  देखें  कि राज  अमरीका
 का  वियतनाम  कौर  चीन के  बारे  में  स्टैंड  क्या  है,  ईरान
 में  उस  ने  क्या  किया  है  ।  इस  सब  को  देखते  हुए  अगर  आप
 इस  नीति  को  नहीं  छोड़ेंगे  तो  आप  की  विदेश  नीति
 गुट  निरपेक्ष  नहीं  रह  सकेगी  और  आप  इम्पीरियलिस्ट
 कैम्प  में  चले  जाएंगे  ।

 एक  ग्र सम् तिम  इशारा  मैं  श्री  रवीन्द्र  वर्मा  को  देना
 चाहती  हूं  ।  श्राप  ने  कहा  है  कि  श्राप  इंडस्ट्रियल  रिलेशंस
 बिल  लाएंगे  ।  ड्राप  अगर  चाहते  हैं  कि  इंडस्ट्रियल
 रिलेशंज  अच्छे  हों  तो  श्राप  को  मालिकों  के  खिलाफ
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 कुछ  सात  कदम  उठाने  होंगे  |  राज  बम्बई  में  ज्यादातर
 कारखाने  मगर  बन्द  बड़े  हैं  तो  स्ट्राइक  की  वजह  से  नहीं
 बल्कि  मालिकों  की  वजह  से  बन्द  पड़े  हैं  ।  इंडस्ट्रियल
 रिलेशंज  बिल  नाई  के  घंटे  को  छोड़  कर  ब।की  सभी
 धंधों  को  ऐसेंशियल  सर्विसिस  की  श्रेणी  में  लाएगा  t
 इस  को  किंग  क्लास  कभी  नहीं  होने  देगी,  प्रगति
 पूरी  ताकत  का  इस्तेमाल  कर  के  इसक।  विरोध  करेगी  ।
 इतना  इशारा  दे  कर  में  प्रगति  बात  को  खत्म  करती

 XK CHAUDHURY  BRAHM  PARKASH
 to  support  the

 Motion  of  Thank  to  the  President  for
 his  Address.  I  mostly  agree  with  the
 achievements  of  the  Government
 specified  in  the  Address.  Some  of  my
 friends  have  also  thrown  some  light  on
 those  achievements.

 On  the  question  of  foreign  policy,  I
 disagreed  with  those  who  say  that  we
 are  tilting  towards  America.  By  and
 large  our  foreign  policy  has  been  cor-
 rect,  and  we  have  maintained  a  proper
 balance.  I  hope  we  will  continue  to  go
 in  the  same  way.

 Mention  has  been  made  in  the  Ad-
 dress  of  the  panchayat  and  co-operative
 movements.  I  am  _  glad  that  at  least
 these  two  neglected  and  most  impor-
 tant  sectors  have  been  mentioned  in
 the  Address,  but  I  must  say  that  though
 the  Report  of  the  Asoka  Mehta  Com-
 mittee  on  Panchayats  was  submitted
 almost  six  months  back,  nothing  has
 been  done  so  far.  No  _  consideration
 has  been  given  to  it  either  by  the  Cen.
 tral  Government  or  the  States.  I  have
 been  to  many  States  and  I  have  found
 that  most  of  the  States‘have  been  going
 in  a  very  wrong  direction,  because  one
 of  the  fundamental  recommendations
 of  the  Committee  is  to  give  statutory  or
 developmental  power  to  the  district
 samiti  or  the  zila  parishad,  but  some
 of  the  States  are  bypassing  the  dis-
 tricts.  If  you  bypass  the  _  district
 nowhere  can  control  be’  exercised  by
 the  people.  Bypassing  the  district
 means  you  are  leaving  the  control  in
 the  hands  of  the  _  politicians  and  the
 bureaucracy.  In  the  recommendations
 of  the  Committee,  a  fallacy  has  also
 been  introduced,  namely  that  powers
 have  not  beew  given  to  the  panchayats
 at  the  village  level,  but  some  othe!
 centres  of  p:wer  have  been  created.  77
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 a  way,  the  report  as  a  whole  is  defec-
 tive  as  it  do2s  not  transfer  rea]  demo-
 cracy  to  the  people.  We  no  doubt  have
 been  speaking  a  lot  about  rural  de-
 velopment.  I  have  some  experience
 of  going  through  some  of  the  States,
 some  of  the  rural  areas  and  I  myself
 come  from  the  rural  areas.  Ali  talk
 of  rural  development  will  be  totally
 meaningless.  untill  and  unless  the  pan-
 chayat  system  of  administration,  at
 the  district  level,  block  level  or  inter-
 mediary  level  and  at  the  viilage  level
 is  brought  into  the  picture  and  statu-
 tory  power  is  given.  Further,  I  would
 say  that  early  attention  should  be
 SZiven  to  this  subject  and  some  con-
 Stitutional  provisions  should  be  made
 in  the  Constitution  by  which  some
 statutory  powers  are  given  to  the  pan-
 chayats  under  the  Constitution.  With-
 out  that.  no  State  will  give  any  power
 to  the  panchayats.  Whether  it  is  a
 state  ruled  by  the  Communist  party
 like  Kerala  or  West  Bengal  or  one
 ruled  by  Congress  like  Andhra  of  Kar-
 nataka  or  one  ruled’  by  the  Janata
 Party,  nowhere,  the  politicians  are  pre
 pared  to  give  real  powers,  financial
 powers,  administrative  powers,  develop-
 ment  powers  to  the  panchayats.  This
 must  be  taken  note  of.

 The  second  point  about  the  co-opera-
 tives.  We  have  talked  a  lot  about  the
 cooperatives  that  we  will  be  having
 cooperatives  for  the  distribution  of  fer-
 tilisers  and  all  that.  But  with  pain  I
 would  submit  that  the  cooperatives
 have  remained  all  over  India,  except  a
 few  pockets,  op  paper  only.  What  does
 a  cooperative  mean?  It  is  a  voluntary
 organisation  or  institution  of  people
 formed  to  carry  out  their  economic
 activities  for  the  interests  of  the  Mem-
 bers.  99  per  cent  of  cooperative  orga-
 nisations  all  over  the  country  today
 stand  superseded.  They  are  ruled  by
 the  officers,  by  the  Directors  and  the
 Administrators  and  no  party  is  an  ex-
 ception  to  thig  recourse  to  supersession.
 We  have  no  doubt  done  good  work  to
 restore  democracy.  We  have  amended
 the  Constitution,  which  was  amended
 drastically  by  the  past  regime.  We
 have  also  taken  credit  for  amending
 certain  provisions  of  certain  other  legis-

 lations  and  we  say  that  democracy  is
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 Supposed  to  be  restored.  But  that  res-
 toration  of  |  democracy  is  for  whom
 and  for  what.  I  do  not  think  that
 statutory  or  constitutional  restoration
 of  democracy  would  benefit  millions  of
 people  at  the  lower  level.  If  democra-
 cy  is  to  have  any  meaning,  it  must  per-
 colate  to  the  villages,  to  the  other
 democratic  institutions  at  the  lower
 level.  to  the  local  bodies.  When  all
 the  local  bodies  are  superseded,  wnen
 panchayat  elections  are  not  held  for
 years,  when  cooperatives  are  supersed-
 ed,  what  means  have  you  got,  what
 framework  do  you  have  for  carrying
 on  democracy?  Democracy  is  only  at
 the  top  which  can  be  toppled  by  any
 ambitious  party  or  ambitious  leader  at
 any  time  because  we  have  no  grass  root
 democracy  left  in  the  country.  Unfor-
 tunately,  after  the  death  of  Nehru,  the
 first  thing  we  have  done  is  to  do  away
 with  democracy  at  the  grass  root  level
 all  over  the  country.  I  would  submit
 that  immediate  attention  should  be
 given  to  restore  democracy  to  the  local
 bodies  in  India,  to  restore  panchayati
 Raj  in  India  to  the  cooperatives  becau-
 se  that  is  the  surest  way  of  building  up
 democratic  institutions  all  over  the
 country.  That  only  could  give  us  a
 framework,  a  basis  for  real  democracy
 at  the  apex  level.

 After  saying  all  this  about  the  grass
 root  level  democracy,  I  would  also  say
 a  few  words  about’  the  Centre-State
 relations,  I  am  sorry  to  fing  that  one
 of  the  causes  of  tensions  in  India,  an
 important  cause  is  the  Centre-State  re-
 lations.  Whether  it  is  at  the  adminis-
 trative  level  or  at  the  political  level,
 more  and  more  powers  are  being  con-
 centrated  in  a  few  hands  at  the  centre
 and  at  the  level  of  the  States.  There
 is  no  doubt  about  it  that  as  far  as  the
 relationship  between  the  Centre  and
 the  States  at  the  political  level  are

 concerned,  it  is  the  concern  of  the  poli-
 tical  parties.  But  the  political  powers
 unfortunately  are  tending  to  become
 more  and  more  centralised.  The  hon.
 Members  of  Parliament  should  also
 see  to  it,  irrespective  of  the  party  to

 which  they  belong,  that  when  we  speak
 of  Centre-State  relations  here  in  Par-

 liament,  political  relationship  at  the
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 political  level  is  also  rationalised.  As
 far  as  the  Centre-State  relations  at  the
 administrative  level  or  constitutional

 level  are  concerned,  I  feel  that  more
 powers  are  necessary  for  the  States.

 In  this  connection,  I  would  also  sub-
 mit  that  all  the  socalled  Union  Terri-
 tories  should  not  be  treated  as  Union
 Territories.  Union  Territories  are  the
 worst  administered.  So,  the  Union
 Territories  should  be  treated  as  full-
 fledged  States.  I  do  not  know  what  is
 the  difficulty  in  that.  It  is  a  legacy  of
 the  British.  They  wanted  to  have  cer-
 tain  pockets  of  Centre  of  power  to
 have  a  control  over  ४96  neighbouring
 States.  So  they  wanted  these  areas
 to  be  under  their  control,  under  the
 control  of  the  Centre.  Why  should  we
 have  Union  Territories  under  the  Cen-
 tral  Government?  I  would  also  sub-
 mit  that  the  big  States  in  India  like
 Madhya  Pradesh,  UP  and  Bihar  are  a.-
 most  unmanageable  and  it  is  an  injus-
 tice  to  the  millions  of  peonle  living  in
 those  States.  [  have  gone  through  these
 States,  I  know  myself  the  suffering  of
 the  people  in  those  States  because  the
 whole  machinery  is  centralised  at  the
 capital  level  and  nothing  goes  to  the
 district  level  or  other  levels.  These
 Sates  should  be  divideq  on  certain
 equitable  bases  so  that  they  may  do
 more  servite  to  the  country.

 Another  reason  for  tension  in  this
 ‘country  is  the  language  issue.  I  am
 pained  sometimes  when  I  see  pecple

 ‘dogmatically  asserting  the  position
 that  should  be  given  to  Hindi.  That  is
 ‘causing  great  harm  and  tension  in  the
 whole  country.  It  is  unrealistic  if  we
 say  today  that  we  do  not  need  English
 and  that  we  would  not  need  English
 ‘for  ever.  Perhaps  some  people  may
 ‘become  angry  when  I  say  this.  But
 English  is  going  to  remain  with  us.  I
 would  suggest  that  we  should  accept
 English  as  one  of  our  associate  langu-
 ages.  We  should  not  quarrel  about  it.
 Then  Hindi  will  have  much  more  field
 to  prosper.  At  the  same  time,  we  have
 done  great  injustice  to  Urdu.  I  come
 from  a  place  which  is  about  hundred
 miles  around  Delhi,  where  Urdu  had
 been  in  use.  Urdu  was  born  and
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 brought  up  in  Delhi.  It  is  considered
 as  a  foreign  language  now.  I  am  to-
 day  an  illiterate  person  because  I  know
 only  Urdu!  J  speak  Urdu.  Today  there
 is  hardly  anything  which  I  can  read
 in  Urdu.  Most  of  the  pecple  Jo  net
 understand  Hindi,  but  they  have  im-
 posed  Hindi  on  us.  Actually  Urdu
 was  in  use  in  and  around  Delhi.  So,
 Urdu  must  be  restored  as  an  additional
 State  language  and  it  should  be  given
 its  due  honour.

 I  want  to  mention  a  very  important
 point  now  which  I  should  have  done
 first.  The  hon.  Members  here  have
 mentioned  about  law  and  order,  about
 corruption,  about  killings  and  firings.
 This  is  not  a  party  problem,  this  party
 problem  or  that  party  problem.  It  has
 become  a  national  probiem.  We
 should  solve  it  as  a  national  problem.
 Fortunately,  we  have  some  elder  states-
 men  in  all  the  political  parties.  They
 are  still  living,  they  are  still  there.  If
 they  are  not  going  to  solve  this  prob-
 lem,  I  do  not  know  what  would  happen

 in  future.

 Why  is  there’  corruption?  Why  is
 there  the  problem  of  law  and  order?  It
 is  because  there  is  tension  in  the  socie-
 ty.  In  the  urban  areas,  only  about  20
 per  cent  of  the  people  have  enriched
 themselves.  They  are  not  more  than  5
 per  cent  of  the  total  population.  In
 the  name  of  reservations,  only  a  few
 communities,  a  small  percentage  of
 them,  get  the  jobs.  The  people  who
 are  poorer,  the  people  who  belong  to
 backward  classes,  are  unhappy.  In  the
 intermediary  classes,  a”  small  percen-
 tage  of  families  have  enriched  them-
 selves  and  the  rest  of  the  population  is
 unhappy.  They  want  jobs.  They  are
 not  getting  jobs.  They  are  poor  peo-
 ple.  This  is  the  cause  of  tension  all
 over,  in  the  country  side  as  well  as  in
 the  urban  area,  We  must  analyse  the
 causes.

 I  do  not  find  any  difference  between
 caste  and  class.  A  few  people  belong-
 ing  to  certain  castes  are  living  in  cities
 in  a  well-to-do  way.  They  have  all
 the  advantages.  The  people  belonging
 to  certain  other  communities  who  live
 in  villages  have  all  the  disadvantages.
 What  is  the  difference  between  caste
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 -and  class  here?  There  is  not  so  much
 -difference  in  Punjab,  Haryana  and
 Himachal  Pradesh.  It  is  because  their
 -economic  condition  is  better.  Wherever
 there  is  poverty,  there  is  a  cry  of  caste.
 The  poverty  is  too  much  in  Bihar.  So,
 the  cry  of  caste  is  very  much  there.  It
 is  so  in  eastern  U.P.  The  cry  of  caste

 .and  backward  class  is  the  loudest  there.
 So  is  the  case  in  Madhya  Pradesh  and
 -in  other  places.

 These  tensions  have  to  be  removed.
 I  would  submit  that  our  leadership,
 leaders  of  all  parties,  should  rise  to  the

 ‘occasion.  The  country  is  in  danger,
 ‘the  future  is  in  danger.  I  have  an
 intuitive  feeling  that  we  are  going  to-
 wards  more  and  more  dangerous  times.
 How  are  we  to  face  that?  Instead  of
 sitting  across  the  table,  we  are  going
 to  streets.  Instead  of  “forget  and  for-
 give”,  we  are  trying  to  seek  vengeance
 upon  each  other.  Our  politics  have
 gone  into  the  hands  of  extremist  peo-
 ple,  whether  it  is  the  extreme  in  the
 Janata  Party  or  whether  it  is  the  ex-
 treme  in  the  Congress  Party  or  whether
 it  is  the  extreme  in  the  Communist
 Party.  The  whole  politics  is  going  into
 the  hands  of  extremists.  Is  it  right?
 We  have  gone  to  the  _  streets,  we  are
 fighting  in  the  streets.

 व  know  that  very  bad  precedents
 have  been  laid  down’  by  the  former
 Prime  Minister,  Mrs.  Indira  Gandhi.
 Certain  things  started  in  her  Jays.  In-
 stead  of  reversing  those  things,  unfor-
 tunately,  we,are  trying  to  follow  the
 same  traditions,  the  same  way  and  the
 same  methods.  With  the  Government
 here  run  by  the  Janata  and  the  Gov-
 ernments  in  some  States  run  oy  other
 parties,  I  do  not  know  how  far  we  can
 go.  So,  the  leadership  of  this  coun-
 try  belong  to  all  parties;  they  should

 sit  together,  try  to  forget  and  forgive
 and  try  to  evolve  a  new  culture—a  new
 political  culture  which  was  the  gift  of
 Our  elder  Statesman  of  00  or  50  or  60
 years  ago—the  culture  of  Lokmanya,
 the  culture  of  Mahatma  Gandhi,  the
 culture  of  Jawaharlal  Nehru,  the  cul-
 ture  of  Maulana  Azad.  We  should  try
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 to  evolve  a  synthesis  of  culture  and
 also  not  borrow  ideas  of  revolution
 blindly  from  other  lands  ang  try  to
 inject  them  here.

 SHRI  EDUARDO  FALEIRO  (Mor-
 muga):  Sir,  [  had  askeq  for  some
 clarification  from  the  Hon.  Minister  at
 the  time  he  made  the  statement.  Now
 the  position  is  this

 MR.  DEPUTY-SPEAKER:  That  is  all
 Over.

 SHRI  EDUARDO  FALEIRO:  Let  me
 say.  I  am  asking

 MR.  DEPUTY-SPEAKER:  No,  Mr.
 Faleiro;  you  had  already  asked  and
 I  have  replied.  Don’t  get  up  now.

 SHRI  EDUARDO  FALEIRO:  It  is  his
 duty  under  the  ruies.

 MR.  DEPUTY-SPEAKER:  There  is
 no  rule;  we  are  on  _  the  President's
 Address.

 SHRI  EDUARDO  FALEIRO:  I  am
 asking  when  he  is  going  to  reply.  Un-
 der  the  rule

 MR.  DEPUTY-SPEAKER:  He  need
 not  reply,  there  is  no  need  for  any  re-
 ply.  It  is  only  a  suggestion.

 SHRI  EDUARDO
 is  a  question.

 FALEIRO:  No,  it

 MR.  DEPUTY-SPEAKER:  Please  take
 your  seat  now.

 SHRI  EDUARDO  FALEIRO:  I  am
 sorry,  you  are  not  going  according  to
 the  rules.  I  am  very  sorry.

 MR.  DEPUTY-SPEAKER:  Mr.  Lak-
 kappa.

 (Interruption)  **

 MR.  DEPUTY-SPEAKER:  Your  re-
 marks  are  very  unfair.

 SHRI  EDUARDO  FALEIRO:  I  am
 asking  you  to  go  according  to  the  rules.

 MR  DEPUTY-SPEAKER:  Please  take
 your  seat.  This  is  not  the  way.

 **Not  recorded.
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 SHRI  EDUARDO  FALEIRO:  What
 fs  not  the  way?

 MR.  DEPUTY-SPEAKER:  The  way
 you  are  raiSing  it  in  the  House.

 And  this  is  not  the  first  time  you  are
 doing  it.

 (Interruption)  **

 MR.  DEPUTY-SPEAKER:  Please
 take  your  Seat.

 It  will  go  off  the  record—whatever
 he  has  said,  because  these  are  indecent
 remarks  which  should  not  go  on  the
 record.

 SHRI  EDUARDO  FALEIRO:  Is  this
 the  way  to  behave?

 MR.  DEPUTY-SPEAKER:  You
 should  know  how  to  behave.  You  are
 in  the  habit  of  getting  into  a  temper
 and  you  don’t  know  what  you  talk.
 Please  take  your  seat.

 SHRI  K.  LAKKAPPA  (Tumkur):
 Mr.  Deputy-Speaker,  Sir,  .  must  be
 very  thankful  to  you  for  giving  me  an
 opportunity  to  cpeak  on  this  Presi-
 dent's  Address.  This  document—the
 Address  by  the  President—does  not
 evoke  any  inspiration  since  no  indica-
 tion  in  regard  to  any  of  the  vital
 issues  confronting  this  country  has
 been  made  in  this  address.

 I  do  not  want  to  repeat  the  points
 made  by  other  Members  but  I  will  only
 mention  certain  issues  and  problems
 confronting  this  country,  which  have
 not  been  solved  by  the  present  Sovecn-
 ment.  This  is  a  routine  document  in
 which  he  has  described  the  perfor-
 mance  of  the  various  Ministries  in  the
 last  one  year.  If  the  last  one  year’s
 performance  is  clubbed  with  the  pre-
 vious  year’s  performance,  I  think  the
 Janata  Government  has  no  _  right  to
 exist  as  a  Government  because  this
 present  Government  iS  not  governing
 at  all.  Therefore,  it  is  no  surprise
 that  this  document  does  not  convey
 anything  in  resard  to  the  performance
 of  the  Janata  Government.
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 The  present  Government  is  a  con-
 glomeration  of  varioug  units,  various
 classes,  groups  and  interests.  I  may
 say  that  ‘Ghatakwad’  and  ‘Sanchalaks’
 are  running  the  Government.  The
 facist  forces  are  again  raiSing  their
 ugly  heads  in  this  country  in  the  garb
 of  Janata  rule.  It  is  a  very  sad  affair
 for  this  nation  that  the  people  of  this
 country  have  handed  over  the  glorious
 heritage  and  culture  of  this  country  to
 the  hands  of  wolves—that  is  the  facist,
 RSS  bogy  which  is,  for  the  last  two
 years,  holding  the  country  to  ransom.
 Danger  and  threat  to  the  integrity  of
 this  country  is  very  much  in  the  offing
 because  of  certain  even  that  took
 place  in  this  country.

 It  is  stated  in  the  Address  that  every
 thing  done  by  this  Administration  is  in
 the  interests  of  growth  of  Jemocracy.
 Is  there  any  democratic  functioning  in
 this  country  for  the  Jast  two  years,  I
 would  like  to  ask.  Where  is  the  demo-
 cratic  process?  Its  growth  has  been
 eroded  today  and  for  the  last  two  years
 we  could  not  attend  even  to  vital
 issues  and  to  the  economic  problems
 of  this  country.  Throughout  the  two

 years  you  have  only  sorted  out  your
 own  difficulties,  your  own  conflicts,
 your  own  squabbles,  Do  yu  think
 this  country  will  wait  till  all  your
 squabbles  ang  quarrels  and  conflicts
 are  settled?  Can  you  treat  that  as  a
 nationa]  issue?  This  is  what  tite  Presi-
 dent  has  failed  to  say.  He  has  not
 been  able  to  say  it.  even  though  he
 has  stated,  in  various  speeches  he  had
 made  regarding  the  economic  issues  of
 this  country,  that  today  the  economy
 of  this  country  is  in  complete  shambles.
 I  can  read  out  the  relevant  portions.
 Why  this  Jeisurely  pace  of  growth  of
 economy  and  employment  when  you
 have  stated  that  our  country  will  be
 prosperous  within  ten  years  and  we
 will  eradicate  not  only  poverty  but
 unemployment?  Of  course  you  have
 eradicated  the  problem  of  unemploy-
 ment  by  dethroning  the  Ministers  and
 getting  them  back  again.  These  are
 the  unemployed  people  in  the  Janata

 *Not  rov “povorded
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 Party  who  get  jobs  again!  They  got
 back,  in  spite  of  their  utterances,
 their  statements,  their  accusations  and
 villifications.
 The  Presg  Journal  asks:

 “Is  the  Indian  economy  healthy?
 Has  its  growth  been  satisfactory?
 What  is  the  outlook  for  economic
 growth—and  growth  in  per  capita
 income  and  employment?”
 It  says,  again:

 “Even  ‘the  powers-that-be  en-
 trusted  with  the  country’s  affairs,
 appear  to  feel  that  with  the  economy

 in  such  ie  good  shape,  they  could
 afford  the.  luxury  of  incessant  politi-
 cal  battles  among  themselves  as  in
 U.P.  and  elsewhere,  not  to  speak  of
 the  Centre”.

 See  the  gigantic  dimension  ०९  the  pro-
 blems  that  the  700  million  people  are
 facing.  They  are  facing  acute  shor-
 tages.  People  are  suffering  from  not
 only  want  of  jobs,  but  want  of  fair
 prices  for  agricultural  commodities.

 Are  the  people  allowed  to  live  peace-
 fully?  In  the  last  one  year  for  4i0
 times  there  were  police  firings.  But
 at  the  sanie  time  you  say  that  you
 want  to  uphold  democracy.  You  are
 running  democracy  with  armed  con-
 stabularies  and  other  forces.  May  I
 quote  one  incident  which  happened
 recently,  on  26th  January,  in  Hari-
 dwar?  When  our  Congress  people  went
 to  unfurl  the  national  flag  on  the
 Republic  Day,  there  was  terrorism;
 the  RSS  gdéondas  and  an  RSS-based
 MLA  went:  to  the  dias:  they  not  only
 threatened  us,  but  they  also  20९0
 the  armed  constabularies  and  the
 police  to  humiliate  the  Musiims  and
 Harijans  on  that  occasion.  Do  you
 not  want  to  respect  the  Republic  Day
 function?  Do  you  not  want  to  see
 that  the  culebration  is  done  in  a  proper
 manner?  U.P.  is  a  very  big  State.  We
 have  seen  how  the  administration  in
 U.P.  has  come  to  a  grinding  halt.  This
 is  one  of  the  important  points  that  I
 wanted  to  raise.  This  Government
 has  not  even  done  what  the  people
 expected  to  receive  at  the  hands  of  the
 Janata  Government,  let  alone  the  other
 points.
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 Harijans  have  been  killeg  in  various
 parts  of  the  country.  In  Bihar  nearly
 250  Harijans  were  killed,  and  nearly
 48  Harijans  were  killed  in  the  other
 parts  of  the  country.  Can  you  not
 save  at  least  the  lives  of,  and  remove
 the  miseries  of,  the  weaker  sections  of
 this  country?  What  are  your.  pro-
 grammes?  You  have  beautifully  narrat-
 ed  here  that  you  will  establish  not
 only  a  social  order  but  also  a  peaceful
 democratic  set-up,  and  all  that.  These
 are  all  only  high-sounding  words  that
 you  have  put  in  this  Address.

 I  now  come  to  the  agricultural  front.
 You  have  said  here  about  the  record
 level  of  foodgraings  production.  ‘You
 have  claimed  here  that  you  have  given
 remunerative  prices  to  the  farmers.
 and  also  how  you  have  organized  dis-
 tribution  of  foodgrains  and  _  essential
 commodities  in  this  country.  You  have
 said:

 “Government  attaches  great  im-
 portance  to  speedy  implementation
 of  land  reform  measures....Upto:
 November,  978  6.48  lakh  hectares
 of  land  had  been  distributed  to  the
 landless...”

 Land  reforms  in  Karnataka  have  taken
 place,  but  you  do  not  appreciate  and
 also  finance  the  States  which  are  run
 by  the  Congress.  You  are  attacking
 them  as  politically  motivated,  and  all
 that.  Where  the  land  reforms  are
 taking  place  in  a  systematic  manner,
 you  want  to  disturb  such  States.  Your
 agents  who  are  working  in  Karnataka
 have  no  respect  for  the  Legislature;
 not  only  they  are  holding  to  ransom  the
 Legislature,  but  outside  also  they  are
 preventing  the  norma]  functioning  of
 the  democratic  system  which  was
 established  by  the  people  of  that  State.
 Is  this  the  manner  in  which  you  are
 running  democracy  in  this  countrv?
 How  can  people  appreciate  this  Gov-
 ernment?  You  do  not  allow’  the
 citizens  to  live  peacefully.

 About  foodgrains  you  have  said  that
 you  are  going  to  increase  the  irriga-
 tion  potential  and  increase  food  produc-
 tion.  I  would  like  to  say  a  word  about
 the  surplus  of  foodgrains  and  other
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 agricultural  commodities  not  only  in

 the  south  but  also  in  the  northern
 areas.  Cotton  is  surplus,  sugar  cane
 is  surplus.  Yes  sugar  is  available,  but

 at  what  price?  What  price  you  are

 ;Z0ing  to  give  to  the  cane-grower?  What
 igs  the  remunerative  price  you  have
 fixed?  What  is  the  incentive  you  have
 given?  I  would  like  to  point  out  how

 ‘lopsideg  is  the  policy  the  present
 Janata  Government  is  pursuing.
 5  hrs.

 Sir,  the  Janata  Government  say  they
 are  going  to  boost  agricultural  produc-

 -tion.  How  they  are  boosting—I  would
 like  to  point  out  to  you.  Sulphur  38

 _a  commodity  which  is  needed  by  the
 fertiliser  factories  as  the  basic  raw
 material.  Now  the  MMTC,  a  govern-
 ment  canalising  agency  under  the
 Commerce  Ministry  not  only  did  not
 heeq  the  timely  advice  given  by  tne
 producers  of  the  impending  sho:tage

 .of  sulphur  in  the  world  market  but  it
 has  created  a  situation  where  che
 shortage  of  sulphur  has  become  so
 acute  that  the  user  fertiliser  factories
 were  forced  to  ask  for  loan  of  the  rew
 material  from  sister  factories.  The
 MMTC  were  expecting  to  get  this
 material  from  Poland  which  has  now
 backed  out  and  they  are  now  selling
 it  to  other  countries  at  higher  prices.
 Not  only  the  MMTC  has  not  done
 some  advance  planning  to  get  the
 material  and  create  a  buffer  and  supply
 it  to  the  user  factories  in  spite  of  their
 warnings  but  they  have  allowed  over
 40,000  tonnes  of  sulphur  lying  unlifted
 in  the  Bombay  port  for  the  past  four
 months  over  a  dispute  as  to  who  is  to
 pay  the  lighterage  charges.  This  is
 the  wonderful  way  the  Janata  Govern-
 ment  is  guing  to  boost  agricultural
 production,  This  valuable  raw  material
 should  have  been  cleared  promptly
 870  distributed  to  the  farmers  but  that
 is  not  being  done.  So,  whatever  has
 been  stated  in  the  Address  is  not  only
 belied  but  makes  the  position  of  the
 government  such  that  it  looks  that  it
 is  working  for  multinationals  and  other
 vested  interests.  Therefore,  they  have
 no  right  to  say,  ‘We  are  bringing  social

 -order  or  social  justice  to  the  peoole.’
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 Then,  Sir,  what  sort  of  discrimina-

 tion,  political  discrimination  they  are
 practising?  You  want  the  rule  of  law
 to  prevail.  But  is  there  any  rule  of
 law  to-day  in  this  country?  You  can
 make  any  rule,  you  can  make  any  law

 you  want.  At  the  same  time,  when-
 ever  progressive  legislation  is  enacted
 and  with  our  support,  it  will  not  be
 mentioned  in  the  Presidential  Address.
 But,  at  the  same  time,  on  the  questioa
 of  wreaking  political  vengeance  and
 witch-hunting  of  the  previous  govern-
 ment,  even  though  they  have  cone
 many  good  things  and  even  though
 they  have  enacted  many  progressive  ;
 legislations,  you  will  not  say  a  word
 about  it  but  you  want  to  scuttle  and.
 throttle  the  political  atmosphere  jin  the
 country  by  using  your  legislative
 power  and  bringing  and  getting  passed
 by  your  bulldozer  majority  the  Special
 Courts  Bill  which  only  consists  of
 political  vindictiveness  against  one
 individual  of  the  previous  government.
 But  you  know  what  happened  in  other
 countries  where  martial  law  was  there
 and  where  such  laws  were  enacted  ard
 the  individuals  of  the  previous  regimes
 indicted?  To-day  they  are  facing  the
 wrath  of  the  people.  Not  only  the
 whole  world  but  people  everywhere
 are  asking  for  clemency  to  Bhutto.
 This  is  the  example.  Ours  is  a  civilised
 nation.  Why  do  you  take  a  vindictive
 attitude?  You  must  bring  social  re-
 volution.  You  must  bring  social  legis-
 lations.  That  you  are  not  bringing.
 Are  there  any  Special  Courts  for  eco-
 nomic  offenders?  Are  there  any
 Special  Courts  for  black-marketeers?

 You  want  to  say  that  the  country
 will  have  self-reliance.  But  the  mult!-
 nationa)s  are  coming.  Your  Civil
 Aviation  ang  Tourism  Minister  pro-
 testeq  that  ITDC  should  have  no  col-
 laboration  with  the  Sheraton  group  of
 Hotels.

 But,  Sir,  the  licence  was  issued  bY
 the  Industries  Minister.  Curiously
 enough,  it  was  done.  Then,  a  state
 ment  was  made  when  there  was  an
 election  in  which  he  said  that  Govern
 ment  was  going  to  change  the  location
 of  the  steel  plant.  The  steel  plant  is  4
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 matter  of  life  and  death  for  the  people
 of  Karnataka  where  the  previous  Gov-
 ernment  laid  the  foundation  stone.
 Now  you  want  to  take  that  away  from
 there.  It  is  nothing  but  political
 vindictiveness.  Politically  you  want
 to  see  that  whatever  was  done  by  the

 previous  government  is  undone  you
 want  to  shift  that  plant  from  Karna-
 taka.  The  Minister  was  pronouncing
 that  he  woulg  shift  the  location  of  the
 plant  from  here  to  another  place.  ३5
 there  any  policy  in  this?  Is  there  any
 ideology  or  is  there  any  principle?
 Has  this  Government  got  the  moral

 authority  to  exist  and  rule  this  coun-
 try?  This  is  a  question  to  be  discussed
 to-day.

 I  would  like  to  conclude  “by  saying
 as  te  how  the  economy  of  this  country
 is  ia  shambles  to-day.

 MR.  DEPUTY-SPEAKER:  Mr.  Lak-
 kappa,  you  have  already  taxen  twenty
 minutes.  Your  party  has  given  me  a
 list  of  ten  more  members.

 SHRI  K.  LAKKAPPA:  Please  allow
 Ine  ten  minutes  more.

 MR.  DEPUTY-SPEAKER:  I  am
 sorry.  Then  you  will  have  to  take
 your  seat.

 SHRI  K.  LAKKAPPA:  Allow  me
 oniy  two  minutes.

 MR.  DEPUTY-SPEAKER:  I  will  give
 you  two  minutes  to  conclude.

 SHRI  K.  LAKKAPPA:  I  would  con-
 clude  in  two  minutes.  Sir,  the  Presi-
 dent’s  Address  has  also  faileq  to  take
 note  that  the  fabcist  forces  have  not
 only  been  organising  themselves  but
 also  being  supported  internationally
 and,  throughout  the  country,  there  is
 a  large-scale  violence.  These  activities
 are  in  the  sensitive  areas  of  our  coun-
 try.  We  have  brought  out  the  persons
 involved  in  that  and  how  these  fascist
 forces  are  raising  their  ugly  heads  in
 this  country  and  how  this  Government
 is  nurturing  them.  The  lives  of  the
 minority  sections,  the  harijans,  the
 musiims  etc.  are  not  safe  at  the  hands
 of  the  present  Government.  Is  there
 anything  mentioned  in  this  Address?
 Does  the  Government  want  to  see  that
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 the  people  of  this  country  are  saved
 from  such  fascist  forces  which  are  not
 only  throttling  the  very  basic  princi-.
 ples  of  democracy  but  also  the  herit-.
 age  and  culture  of  this  country.  They
 are  now  in  danger.  The  Presidert’s.
 Address  has  not  mentioned  anything  in
 regard  to  these  things.  J  may  tell  you
 that  the  people  will  rise  in  revolt.
 against  this  present  Government  ८०
 remove  such  fascist  forces  which  are-
 not  only  conducive  to  this  country  but
 they  are  against  the  interest  of  the
 nation  also.

 MR.  DEPUTY-SPEAKER:  Mr.  Jeth--
 malani.

 SHRI  RAM  JETHMALANI  (Bombay:
 North-West):  Mr.  Deputy-Speaxer,.
 Sir,  I  have  listened  with  rapt  attention
 the  three  leading  speeches  delivered:
 in  opposition  to  the  Motion  of  Thanks
 —one  was  that  of  the  distinguished
 Leader  of  the  Opposition  himself,  ano--
 ther  of  my  young  friend,  Shri  Saugata
 Roy  and  the  last  that  of  Mr.  Lakkappa:
 who  has  just  concluded.

 Not  one  of  these  distinguished
 gentlemen  has  foung  anything  wurtn
 praising  either  in  the  President’s
 speech  in  what  the  Janata  Government
 proposes  to  do  or  what  the  Janata.
 Government  has  done  in  the  past.  The
 performance  of  these  three  distinguish-
 ed  gentlemen  reminds  me  of  a  book
 which  was  written  about  our  country
 many  Many  years  ago  by  Miss  Mayo.
 She  wrote  a  book  in  which  she  found
 nothing  worthwhile  about  India.  She
 condemned  everything  that  existeq  in
 this  country.  And  the  great  Gandhiji,
 the  Father  of  our  Nation,  had  a  very
 apt  description  to  make;  in  his  inimit-
 able  style,  he  called  it  the  report  of  a
 gutter-inspector,  If  Gandhiji  is  not
 unparliamentary,  I  would  suggest  that
 that  description  aptly  fits  all  the  three
 speeches  which  have  been  delivered
 by  these  gentlemen  on  the  opposition
 benches.

 Sir,  each  one  of  them.  particularly
 Mr.  Saugata  Roy,  went  to  the  extent
 of  saying  that  there  is  no  government
 at  all.  The  Janata  Government,  he
 says,  is  not  a  government.  For  so  long
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 they  have  associated  governments  with

 anarchy,  with  autocracy,  with  rule  of
 the  police,  with  detentions  without
 trial,  with  tortures  in  jail  and  with
 advancement  of  dynastic  ambition  that

 when  they  see  real  democratic  govern-
 ment  their  memory  fails  and  they  are
 not  able  to  recognise  the  government.

 Sir,  any  honest  person  who  reads

 the  President’s  Address  or  who  heard
 the  President’s  speech  will  see  that

 these  gentlemen  have  done  precisely
 what  they  accuse  the  distinguished
 President  of  doing,  namely,  to  sup-
 press  the  truth.  With  all  their  desire
 to  suppress  truth.  they  have  not  been
 able  to  suppress  the  very  wonderful

 ang  dynamic  achievements  of  the

 Janata  Government  about  which  they
 diq  not  have  the  courage  to  say  even
 one  word.  Can  they  deny  I  ask,  thet
 in  1977-78  we  witnesseq  a  growth  of
 national  income  of  7.4  per  cent  against
 .4  per  cent  in  the  last  year  of  Mrs.
 ‘Gandhi’s  rule?  Can  they  deny  that  an
 additional  irrigation  potential  of  26
 lakh  hectares  has  been  created  and  28
 lakh  hectares  additional  capac.ty  for
 irrigation  is  proposed  to  be  created  in
 the  next  year?  Can  it  be  denied-—and
 J  ask  those  who  beat  their  breast  about
 the  fate  of  Harijans  and  landless  in
 this  country—that  6.48  lakh  hectares
 of  lang  were  distributed  to  the  landiess
 half  of  whom  were  scheduled  castes
 and  scheduled  tribes?  Can  it  be  denied
 that  prices  of  essential  goods  and  com-
 modities  have  gone  down?

 AN  HON’BLE  MEMBER:  Of  which
 commodity?

 SHR]  RAM  JETHMALANI:  Can  _  it
 be  denied  that  the  security  ques
 which  existed  at  every  shop  do  not
 deface  our  urban  and  rura]  landscape
 now?  Can  it  be  denieg  that  industrial
 growth  of  7  to  8  per  cent  has  been
 achieved  ang  target  higher  than  that
 are  set  for  the  next  year?

 Sir,  a  brief  reference  was  made  by
 ‘Mr.  Stephen  to  the  fact  that  district
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 industries  centres  have  been  set-up.
 But  in  g  flourish  of  a  joke  he  dismissed
 them  as  meaningless.  He  said  they  are
 not  meant  for  the  purpose  for  which
 they  are  supposed  to  be  meant.  I  do
 not  understand  what  exactly  he  wanted
 to  convey  to  the  House.  We  started
 these  district  industries  centres  on  st
 May,  978  to  provide  impetus  and
 know-how  and  even  wherewithal  for
 promotion  of  small,  village  and  cottage
 industries  and  generally  to  support
 the  decentralised  industrial  sector.
 399  districts  exist  in  the  whole  o¢  India
 and  within  less  than  a  year  we  have
 succeeded  in  setting  up  246  district
 centres  out  of  which  more  than  half
 have  already  become  operational.
 Thirty-six  thousand  new  entrepreneu:s
 have  been  identified.  Ten  ‘thousand
 Project  profiles  have  been  prepared
 and  twenty-two  thousand  new  units
 have  already  been  established  out  of
 which  40  per  cent  are  small  scale  mits
 located  mainly  in  rural  and  semi-urban
 areas.  Can  it  be  denieq  that  once
 these  23,000  units  which  have  already
 been  established  get  going  to  the  ful-
 lest  extent  of  their  capacity  these  will
 generate  employment  opportunities?

 It  is  true  that  in  some  sense  there  is
 a  new  factor  which  hag  created  un-
 employment  because  a  large  nu:nbes  of
 people  who  were  employed  once  upon a  time  in  looting  the  nation  are  no
 longer  looting  the  nation  and  are
 therefore  unemployed  today!

 But,  let  me  say  this  for  the  ‘enefit  of
 the  distinguished  gentleman  from
 West  Bengal,  my  angrr,  young  friend,
 Mr.  Saugata  Roy.  10,000  sick  units
 have  been  identified  throughout  the
 country,  out  of  which  9,000  units  were
 in  West  Bengal  alone  and  these  have
 been  helped  to  get  back  upon  their
 feet.  But,  Sir,  somehow,  gratitude  is
 not  something  which  one  associates
 with  these  distinguished  gentlemen  of
 the  opposition.  I  thought  at  least  Mr.
 Saugata  Roy  should  not  have  justified
 the  jibe  of  the  great  Shakespeare  who
 said:

 “Blow.  blow  Thou  Wintry  Wind;
 Thou  are  not  so  unkind
 As  man’s  ingratitude”.
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 So,  that  is  ingratitude.  In  one  State
 to  which  he  belongs  9,000  sick  units
 have  been  put  back  upon  their  feet.
 And  yet,  the  Janata  Party  has  not
 received  even  one  single  word  of
 praise  from  these  gentlemen,  Becauce,
 to  give  praise  to  their  opponents  is
 not  their  habit.  Their  habit  is  only
 to  vilify  their  opponents  and  if
 possible  to  impnison  them  without
 trial.

 Sir,  the  President’s  Address  contains
 the  greatest  promise,  which  is  of  great
 relevance  to  this  country  and  to  the
 solution  of  our  problems.  The  Presi-
 dent’s  speech  promises  a  new  clinical.
 educational  and  legislative  base  for
 our  family  planning  programme.  We
 are  not  ashamed  to  take  up  family
 planning  merely  because  the  notorious
 heir-apparent  of  your  spiritual  leader
 was  once  upon  a  time  associated  with
 it.  We  will  go  on.  We  will  vigorously
 pursue  it.  But  we  will  not  do  it  in  the
 manner  in  which  it  was  done  before.
 We  will  first  create  a  proper  educa-
 tional  base  and  then  create  proper
 clinical  and  hospital  facilities  and  then
 do  this.  not  by  executive  fiat  or  the
 fiat  of  an  extra-constitutional  authori-
 ty;  bu  we  will  do  it  in  the  exercise  of
 the  legislative  sovereignty  of  this
 Parliament  by  providing  a  proper
 statutory  base  for  the  family  plaiun-
 ing  programme.

 And,  Sir,  not  one  word  of  praise  was
 given  for  our  foreign  policy,  our  main-
 ly  and  vigorously  pursued  independent
 foreign  policy  in  which  we  have  not
 kept  mum  when  those  with  whom  we
 desire  frindship  have  gone  wrong.

 Lately  we  have  embarked  upon  the
 very  exciting  task  of  making  peace
 with  our  neighbours  because  peace  w'th
 us  iS  an  imperative  necessily.  Uiless
 we  reduce  our  defence  expenditure  on
 armaments  and  on  the  army  we  are
 not  going  to  solve  the  problems  of  the
 poor  people  of  this  country.  In  pursuit
 of  that  noble  obective  we  want  to
 normalise  relations  with  every  neigh-
 bour  of  ours  and  even  China  which

 occupies  a  large  chunk  of  our  territory.
 And  yet,  while  we  were  in  the  process
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 of  normalising  relations,  when  we
 found  that  they  went  wrong,  we  did
 not  shut  our  mouth,  unlike  even  the
 great  Pandit  Jawaharlal  Nehru,  who
 shut  his  mouth  when  Hungary  and
 later  Czechoslovakia  were  attackca  by
 our  friends  the  Russians.  We  have  not
 kept  mum  even  about  the  Americans.
 We  have  gone  on_  record  and  we
 adviseq  them  about  some  of  the  things
 which  they  did  in  the  international
 sphere.  We  have  not  succumbed  to
 the  pressures  built  up  on  us  to  sign  the
 nuclear  nonproliferation  treaty.  Even
 to  our  Russian  friends  for  whom  we
 have  got  the  greatest  gratitude  and
 affection  we  have  gently  childed  then
 for  not  having  lived  up  to  their  obliga-
 tion  which  they  have  recently  under-
 taken,  to  observe  the  human  rights  in
 the  shape  of  the  Helsinki  Accord  of
 1975.  Even  to  them  we  have  diunec
 into  their  ears  that  this  is  not  some-
 thing  which  would  redound  to  their
 credit.  Human  rights  will  have  to  be
 respected.

 And,  Sir,  if  the  President’s  speech
 does  not  mention  a  few  facts,  the  few
 facts  which  we  have  not  mentioned,
 are  facts  of  which  the  Janata  Party
 and  the  government  should  be  proud.

 For  l  long  years  Mrs.  Gandhi  did
 not  ratify  the  UN  covenants  relating  to
 civil,  political  rights  and  the  economic
 and  culture  rights.  After  ll  years  we
 have  resurrected  those  c  vanarts
 from  the  Government’s  Archives  in
 which  Mrs.  Gandhi,  not  wedded  to
 democratic  ways  and  the  way  of  res-
 pect  for  human  rights,  had  put  it.
 Our  Government  has  ratified  those
 covenants  in  this  very  month  and  yet
 our  President  did  not  mention  this  in
 his  speech.  If  we  have  kept  back  facts
 they  are  facts  which  are  flattering  fo
 us,  But,  Sir,  not  a  single  fact  which
 is  against  our  interest  has  been  kept
 back  from  the  people  of  this  country.
 This  shows  our  great  confidence  in  the
 free  way  of  our  society,  that  our
 society  is  an  open  society,  that  the  way
 we  treat  our  citizens  is  a  matter  for
 everybody  to  come  and  look  into,  if
 they  want  to:  we  have  nothing  to  con-
 ceal  because  we  propose  to  conduct  our
 affairs  in  a  manner  in  which  every
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 civilised  Government  is  supposed  to
 conduct  itself  towards  its  own  citizens.

 Since  I  am  talking  of  foreign  policy,
 may  I  say  one  word  about  the  amend-
 ment  proposed  by  Shri  Banatwalla  in
 respect  of  Mr.  Bhutto?  I  do  not  accept
 of  the  attitude  of  my  own  Prime
 Minister  or  my  Foreign  Minister  when
 in  bald  terms  they  said  that  Mr.
 Bhutto’s  fate  is  a  matter  of  no  concern
 to  us,  Their  final  conclusion  may  be
 right,  but  let  me  say  this  to  correct
 them  for  the  future  that  the  way  a
 Government  treats  its  own  citizens  is
 really  and  primarily  a  matter  for  that
 Government  aione  and  the  doctrines
 of  Panch  Sheel  do  require  that  we  do
 not  interfere  with  the  internal  affairs
 of  others,  but  when  a  Government
 denies  basic  human  _  rights  to  any
 citizen—whether  that  citizen  is  a
 criminal  or  whether  he  is  an  innocent
 person—it  is  the  privilege,  it  is  the
 right,  it  is  the  international  duty  of
 every  civilised  Government  to  make  a
 pronouncement  upon  the  fate  of  that
 unfortunate  citizen,

 Having  said  this,  let  me  say  this
 about  those  who  are  beating  _  their
 breasts  about  Mr.  Bhutto,  I  wonder
 how  many  of  them  have  cared  to  read
 the  500  page  long  judgment  of  the
 Lahore  High  Court  and  how  many  of
 them  have  cared  to  read  the  four
 judge  majority  judgements  and  the
 three  judge  minority  judgements.  We
 shall  not  allow  ourselves  to  be  over-
 taken  by  what  Shri  Banatwalla  called
 the  popular  feeling  in  this  country.
 Shrimati  Gandhi  or  Shri  Banatwalla
 do  not  reflect  the  popular  feeling  of
 this  country  and  I  make  bold  to  say
 that  there  is  nothing  in  the  political
 career  of  Shri  Bhutto  throughout  his
 whole  life  which  evokes  or  deserves
 either  the  gratitude  or  the  respect  of
 any  right  thinking  Indian.  More  than
 once  he  masterminded  invasion  of  this
 country  and  when  our  plane  was
 hijacked,  like  a  common  street  loafer,
 he  presideqd  at  the  burning  of  that
 plane  in  the  streets  of  Lahore:  he
 presided  at  that  ceremony.  He  is  one
 person  who  had  a  chance  to  usher  back
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 democracy  and  the  rule  of  law  in  his
 own  country,  but  he  did  not  do  so;.
 insteaqd  he  continued  the  .inaitial  law
 regime.  Some  people  who  are  today
 taiking  about  Shri  Bhutto  unfortunate--
 ly  see  common  characteristics  between
 Shri  Bhutto  and  themselves  and  per-
 haps  they  are  also  having  premoni-
 tions  of  the  common  fate  which  awaits.
 them.  Both  he  and  Mrs.  Gandhi,  for
 examples  have  already  landed  thein-
 selves  in  jail  by  reason  of  thcir  politi-
 cal  misdeeds  committed  at  a  time  when
 they  wieldeg  political  power  in  the  two
 countries.

 The  distinguished  Shri  Stepher
 taiked  of  the  social  tension  of  which
 President,  according  to  him,  has  made
 no  mention.  Let  me  say  in  one  sen-
 tence  thai  the  tensions  of  which  he
 speaks  will  not  come  to  an  end  un-
 less  the  Chief  fountain-head  of  those
 tensions  is  politically  liquidated  and
 no  longer  struts  like  a  peacock  on  the
 political  stege  of  this  country.  When
 a  plane  of  the  Indian  Airlines  is  hi-
 jacked  from  one  city  to  another  by
 our  own  citizens,  a  thing  which  has
 never  happened  before  in  the  history
 of  this  country,  if  a  crime  like  this
 and  a  great  and  atrocious  crime  like
 this  is  committed,  and  if  a  Leader  of
 an  Opposition  Party  gets  up  and  says
 that  this  is  an  innocent  prank,  then
 why  do  yuu  blame  people  if  they  con-
 sider  the  murder  of  some  socially  in-
 ferior  people  as  some  kind  of  sport
 in  which  they  indulge?  It  is  your  at-
 titude  to  crime  which  gires  an  impe-
 tus  to  crime  and  unless  you  get  rid
 of  that  attitude  to  crime.  you  are  not
 going  to  remove  the  social  tensions
 that  you  talked  about.

 My  friends  talked  of  being  lack
 of  oneness  in  the  country.  The
 people  ०१  this  country  are  one;  it  is
 only  politicians,  hungry  for  power,
 who  seer  to  divide  the  people  of  this
 country.  I  have  travelled  in  the
 South.  I  have  encountered  nothing
 but  affection  and  respect  whenever  I

 have  talked  to  the  people  in  the
 South.  It  is  politicians  who  seek  to
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 drive  a  wedge,  and  it  is  politicians
 who  wish  to  divide  this  country  for
 their  own  nefarious  political  purposes
 and  their  political  ends.  And  they
 will  meet  the  Waterloo  that  they  de-
 serve;  and  the  people  of  India  shall
 ‘survive  and  they  shall  survive  as  one
 single  unified  entity  for  the  admira-
 tion  of  the  whole  world,  and  to  the
 utter  consternation  of  those  politicians
 who  think  otherwise.  It  is  true  that
 there  is  some  difficulty  about  the
 language  problem;  but  I  wish  to  say
 this,  that  the  people  in  the  South  are
 not  oppsed  to  Hindi  at  all.  People
 in  the  South  want  Hindi,  but..

 SHRI  K,  P.  UNNIKRISHNAN  (Ba-
 dugara):  Who  says  so?

 SHRI  K.  GOPAL  (Karur):  Who  said
 it?

 SHRI  RAM  JETHMALANI:  On  the
 other  hand,  let  me  say  to  those  of  my
 friends  who  want  Hindi  to  spread  as
 the  national  language  of  the  whole
 country,  that  a  language,  and  a  natio-
 nal  language,  grows  upon  the  tongues
 of  the  people.  It  grows  in  the  hearts
 of  the  people.  It  cannot  be  artificial-
 ly  manufactured  in  a  linguistic  labo-
 ratory  and  then  pushed  down  the
 throats  of  other  people.  The  less  we
 talk  about  the  spread  of  Hindi,  the
 more  speedily  is  it  going  to  spread.
 I  have  ro  doubt  that  one  day,  if  we
 stop  talking  about  the  spread  of  Hindi.
 it  will  come  to  occupy  the  rightful
 place—which  belongs  to  that  Jangu-
 age.  °

 My  friend  Mr.  Stephen  talked  about
 smuggling  and  the  growth  in  the  vo-
 lume  of  black  money.  Let  me  say
 this  to  him,  that  at  the  heyday,  at  the
 peak  of  smuggling,  an  expert  com-
 mittee  reported  that  Rs.  500  crores
 worth  of  smuggling  took  place  every
 year.  And  yet—I  hope  I  am  not  be-
 traying  any  official  secret—recent  in-
 vestigations  have  disclosed  that  cor-
 rupt  public  servants,  protected  by  the
 previous  regime,  have  looted  this
 country  in  one  single  transaction,  in
 One  single  deal,  of  more  foreign  ex-
 change  than  all  the  smugglers  of

 Address

 India  put  together  could  loot  the  coun-
 try  in  one,  whole  year.  The  House
 may  await  with  interest  the  results
 of  these  investigations  which  will
 cause  surprise  to  those  who  are  talk-
 ing  of  smugglers,  but  do  not  talk  of
 those  great  dacoits  who  have  looted
 this  country  systematically  for  a  long
 time.

 One  of  the  tensions  that  were  talk-
 ed,  abovt,  was  the  tension  between
 the  urban  and  the  rural  areas,  and
 between  industry  and  agriculture.  Our
 Government  believes  that  industry
 and  agriculutre,  under  the  policy  of
 our  Government  constitute  the  facets
 of  a  single  economic  unit;  the  city
 and  the  village  can  grow  in  economic
 inter-dependence  alone;  and  the  pros-
 perity  of  one  is  the  necessary  condi-
 tion  for  the  prosperity  of  the  other.

 When  I  think  of  the  kind  of  criti-
 cism,  and  the  kind  of  critics  which

 exist,  of  our  Government—we  are  all
 for  a  strong  Opposition  and  I  have
 such  great  respect  for  the  intellectual
 attainments  and  the  lively  imagina-
 tion  of  these  three  distinguished  gen-
 tlemen  whom  I  have  mentioned—I
 wish  I  could  muster  a  little  respect
 for  their  adherence  to  truth  and  to
 facts.  The  quality  of  their  criticism—
 to  criticize  is  easy,  and  to  destroy  is

 easier;  but  to  construct  something  and
 to  suggest  a  solution  to  the  country's
 problems  is  much  more  difficult—con-
 vinces  me  that  they  act  like  a  Jegless
 man  who  wants  to  teach  others  how
 to  run.  And  it  is  critics  like  you  who
 made  the  popet  say,  about  all  critics
 in  general:

 “Hot,  envious,  noisy,  proud

 the  scribbling  fry;

 Burn,  hiss  and  bounce,

 waste  paper,  stink  and  die.”

 That  is  true  of  my  3  learned  friends
 who  have  just  spoken.

 MR.  DEPUTY  SPEAKER:  I  think
 we  will  take  up  now,  the  Private
 Members’  Business,  although  we  have
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 (Mr,  Deputy-Speaker]
 still.  one  minute  to  go.  Mr.  Gomango
 will  now  move  the  report  of  the  Com-
 mittee  on  Private  Members’  Bills  and
 Resolutions.

 35.29  hrs.

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 TWENTY-SEVENTH  REPORT

 SHRI  GIRIDMHAR  GUMANGO  (Ko-
 raput):  I  beg  to  move:

 “That  this  House  do  agree  with
 the  Twenty-seventh  Report  of  the
 Committee  on  Private  Members’
 Bills  and  Resolutions  presented  to
 the  House  on  the  2ist  February,
 1979.”

 MR.  DEPUTY-SPEAKER:  The
 question  is:

 “That  this  House  do  agree  with
 the  Twenty-seventh  Report  of  the
 Committee  on  Private  Members’
 Bills  and  Resolutions  presented  to
 the  Hous:  on  the  2lst  February
 1979.”

 The  motion  was  adopted:

 SOIL  CONSERVATION  BILL*

 SHRI  D.  D.  DESAI  (Kaira):  I  beg
 to  move  for  leave  to  introduce  a  Bill
 to  provide  for  the  protection  of  land
 resources  against  soil  erosion,  and  for
 other  purposes.

 MR.  DEPUTY-SPEAKER:
 questior.  is:

 The

 “That  leave  be  granted  to  intro-
 duce  a  Biil  to  provide  for  the  pro-
 tection  of  land  resources  against
 soil  erosion,  and  for  other  pur-
 poses.”

 The  motion  was  adopted:

 SHRI  D.  D.  DESAI:  I  introduce  the

 Bill,
 हु
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 CONSTITUTION  (AMENDMENT)
 BILL*

 (Amendment  of  Article  9)

 SHRI  SAUGATA  ROY  (Barreck-

 pore):  I  beg  to  move  for  leave  to  in-

 troduce  a  Bill  further  to  amend  the

 Constitution  of  India.

 MR,  DEPUTY-SPEAKER:

 question  is:

 The

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the

 Constitution  of  India.”

 The  motion  was  adopted:

 SHRI  SAUGATA  ROY:  I  introduce

 the  Bill,

 PREVENTION  OF  BIGAMOUS

 MARRIAGES  BILL*

 डा0  रामजी  सिह  (भागलपुर  )  :  उपाध्यक्ष
 महोदय,  मैं  प्रस्ताव  करत।  हूं  कि  द्विविवाह  क॑  निवारण
 का  उपबन्ध  करने  वाले  विधेयक  को  पूरा  स्थापित
 करने  को  ग्र नुम ति  दी  जाये  t

 MR.  DEPUTY-SPEAKER:

 question  is:

 The

 “That  leave  be  granted  to  intro-

 duce  a  Bill  to  provide  for  the  pre-
 vention  of  bigamous  marriage.”

 The  motion  was  adopted:

 ti  राम  जो  सिंह :  मैं  विधेयक  को  पुरः
 स्थापित  करता  हुं  ।
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